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SHRI BHUBANESWAR KALITA: I would like to know whether you are going

to construct special lanes for the cyclists. You are going to put them into a problem.

SHRI PRAKASH JAVADEKAR: No, no;, we are not going to put them into a
problem. Last, but not least, the problem has to be tackled. The Petroleum Ministry
and the Transport Ministry, both are already actively considering the proposal whether
they can pre-pone the emission norms' new standards which we were adopting. We

had a plan up to 24th. They are actively considering whether that can be pre-poned.
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Management of CFLs waste

*77. SHRI RAT BABBAR: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

{a) whether Government has estimated the CFL waste which gets accumulated

in and around cities and if so, the details thereof;,
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{b) whether "Toxics Link" 1n its latest report have highlighted how the CFL
bulbs are being disposed off in Delhi and Bhopal thus exposing the people to poisonous
mercury, if so, the salient features of this Report; and

{c) whether Government proposes to enforce better management of CFLs and

if s0, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT,
FOREST AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR) : (a) to (c) A
Statement 1s laid on the Table of the House.

Statement

{a) Ministry of Environment, Forest and Climate Change has so far not
estimated the generation of CFL waste in the country.

{b) Toxics Link, which 18 a non-governmental environment research and
advocacy organization, has carried out a study in 2014 titled 'The park End - CFL Need
Better Management' with the objectives of field level investigation into the present
practices of handling mercury content in CFL lamps in India drawing samples from
cities of Delhi and Bhopal. The major findings of the study indicate following:

1) CFL usage 15 increasing for the reasons of longer life span, better lightin
2 2 2 P ghtng
quality, fulfillment of wide range of lighting purposes and ease of usages.

{(i1) There is no formal system of collection of used CIFLs.

(iii) A large percentage of used CI'Ls is discarded like any other waste material

through kabadiwalas and waste pickers operating in an informal set up.
{iv) There are no proper recycling facilities of CFLs existing in Delhi and Bhopal.

{(v) Used discarded CFLs reach recvclers of plastic and glass materials, and are
stored in the open or on bare floors.

(vi) The demand for plastic base of CFLs is higher than the glass top and

kabadiwalas break the glass top at the nearest dump indiscriminately.

{vi1) Used CFLs in good condition are sourced by informal small manufacturing
units for repairing and re-sale. The repaining facilities are devoid of

environmentally sound practices.

{(viiiy Glass recyclers wash the entire glass top containing mercury in boiling
water and draining the mercury contaminated water in the drain.
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{(ix) A certain level of awareness was noticed.

In the process of unscientific dumping, breaking of CFLs by kabadiwalas to
remove plastic and other valuable materials, transportation of broken CFLs, storage
of broken CFLs in open areas, draining of the mercury contaminated water by glass

recyclers and ethers lead to serious environmental and health hazards.

{¢) The Ministry has undertaken many initiatives for environmentally sound
management of end-of-life CFLs in the country. Ministry of Environment and Forests
had constituted a Task Force in 2007 to evolve a policy for safe management of mercury
from CFLs covering manufacturing, usage and disposal of CFLs besides creation of
public awareness. In the same year, a Technical Committee was also constituted for
developing safeguards for environmentally sound management of mercury. In line
with the recommendations of Task Force and Technical Committee, "Guidelines
for Environmentally Sound Mercury Management in Fluorescent Lamps Sector”,
are in place. The major recommendations of the Task Force include an independent
notification under Environment (Protection) Act tomanage the CFL waste which should
inter alia include extended producers’ responsibility, financing the safe disposal {rom
the manufacturers of CFLs, integration of kabadibawals and RWAs in the system of
collection, facilitating setting up of CFL recycling units by manufacturers, developing
standard by BIS; and public awareness. The BIS has already developed a mandatory
standard for manufacturing of CFLs mn 2014. The process residues and waste {rom
electronic industry; mercury and mercury compounds are covered [or regulation
under Schedule I and 11, respectively of Hazardous Waste (Management, Handling
and Transboundary Movement) Rules, 2008. Rule 13 of e-waste (Management and
Handling) Rules, 2011 regulates CFL with mercury content of more than 5mg. The
Govemnment 1s undertaking necessary measures required for environmentally sound

management of mercury disposal including existing waste management rules.
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sfircht Rga ST - 7201 Sf, 2y 59 TR W A T B (D).

MR. CHAIRMAN: Please... ... {Interruptions)... Let us not deviate. Answer the

question only.
3ft e g} ;1 W SfY BT 5 A1 1 ST <A e g (T, .

SHRI ANAND SHARMA: The Minister should be requested to respond to the
query. 3ot BT fob w30 ST w151 O% deter AR @ T @, S 0 QT R, 9 U
BT IT G ..(TIGH)...

sft vigwe 3reft @ ; = ft =1 ot weT, 97 Sha s 72l 2 . (aaEm)...

sft gumfy : anT 95 IBU L.(AGI)...  Please answer the question only.

...(Interruptions)... Let us not deviate from the question.
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aft gy - i, 29 T 96 SISV . (EIT)... Please don’t take away the

precious time of the House. Just answer the question.
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MR. CHAIRMAN: Thank you. Second supplimentary question.
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3t X161 FeaR: AR ARG, SR 954 e a1 el ol P GAT A AT P18
fop a1 v HE AE e e 90 §U 2| W WA HE 16 S Ud 914 A8 BEdl © 1.,

MR. CHAIRMAN: Please, concentrate on your supplementary question.

SHRI RAT BABBAR: I am on the subject.
MR. CHAIRMAN: No; nothing other than supplementary question.
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MR. CHAIRMAN: What is the question?

3} U g R, A FEvET ) A e T

MR. CHATRMAN: You cannot convert it into a debate.

SHRI RAJ BABBAR: I am not deviating. 1 am not deviating.

MR. CHAIRMAN: Hon. Member, you have asked a primary question and the
reply has been given. Now, ask the supplementaries.

SHRI RAT BABBAR: Sir, this is supplementary.
MR. CHAIRMAN: Okay. Fine. Just ask the question.

SHRI RAJ BABBAR: Okay. The question is this. $% deb+ile @1, il Hluhye
Tod &, SYUDH1 STRIT B 937 7 3 TR 2l W 7= 7eied 7 @l © &6 w0 vasel @)
TIF ST 7% 1 S8 P8l & 16 80 $93 ¥ Uds sl 99 (a1 81 aIes & e a0 A
a9 v 7 g8 frdar 82 =T 100 BRI @7 91 Ue Awud frear 2, dfd ang arew
SHTep, Bl eI, P8l UX 68 5 © [P 80 DU § Udss! o SRi? we Hal) off
forgea™ # g BT 90Ty, S8l IR YA S] @1 god 80 9 H Hedr B, 1 o | @4
A8 S I 8, . (FGEH)...

oft gumafy: argat w20 St & @ gara 82

oft TS g8 AT 912 ShaY, R a9 & {6 80 901§ Tas s dod a2l
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MR. CHAIRMAN: Thank you. That is all. That is the only question to be

answered.
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SRR BT, SHDI gH D . (DET)...
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MR. CHAIRMAN: Please answer only the question he has asked and nothing

else.

SHRI PRAKASH JAVADEKAR: Sir, he has asked the question which is not
related to this Question.

MR. CHAIRMAN: Fine. Now, Shri Singh Deo.

SHRIA U. SINGH DEO: Sir, a significant percentage of waste mercury containing
lamps, such as CFLs, used mostly in homes to the fluorescent tubes, commonly used
in offices and high intensity discharge (HID) lamps used for street-lighting and sports
grounds end up in landfill each year. The commercial and public space account for the
largest consumption of mercury contamning lamps. What are the current practices and
trends, if any, for disposal by such commercial and public space lighting companies;
if not, the reasons thereto and steps being undertaken/proposed to be undertaken by
the Ministry thereof?

fl UHTI SATISHR: X, GURA & AN A8 AT 7 811 & BR8] Y e-waste
rules and Minamata Convention 1 $% GBI o el febanr 8, rrifeh g4 2g <raer
RIN AT 3T © 3R §I9E Wedl €1 Next month 3 98 PRIEH 3% §1 ST, ST
HY 4id a8 & wastes b [ wed 9917 &, 399 U8 sHICe Bl 219 I 8l 8, U8
Al wHgET SIS 1 31 gD T hdrS drel o Siidl 8 20 S Fru verry 2w wifees
SHIcE BT, ST d o W & When we do recycling units, Y-V ¥[% B, aragd
S MY ATTH] D A e, TN a8 SABTTST T8, | buy-back & arrangement
1 91 B compulsory FT A= 2

SHRI RAJEEV SHUKLA: Sir, my question is straight and simple. The Minister is
not responding and round and round answer is being given. Since the Task Force has
already made certain recommendations, I would like to know from the hon. Minister

whether he 1s going to create any waste management system for these kinds of bulbs.
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SHRI PRAKASH JAVADEKAR: Yes, absolutely. E-waste rule ¥ o1 methods
o fory 7§ §7 U8 © WIIR Hoiderd, i §FRIT & 8@ S | proper
collection TEI BT 2, even T9-9 Wfreie oo # T2l gk =1 # 7= =8 éﬁﬁ home
collection #1 &1, bulk user T | &7l

GERT B v fob o Remglaa possible ¥, SH®! refixing 91ad &, 98 B8 AR
D] ARDI adld & T 2 difdh adbdf wl mercury 9iive 9 @18 gify ol 71 g1l 2w
o ST R

ot a8 © % buy-back arrangement ¥ el E1T, proper disposal ERIT
3l 39 wier 21 b 3a1 o1l proper disposal 2, 98 W93 On all the three aspects,
we have made rules. Please see them and give your suggestions. We welcome your

suggestions.

SHRI K.T. S. TULSI: Mr. Chairman, Sir, through you, I would like to
know whether 1t is not true that in 2014 there was 14.93 million CFLs waste which
was collected in Delhi alone. Those are the statistics and the hon. Minister is not
correct when he says that the all-India waste is just 2 crores. Are we going to
continue with these primitive ways of disposal of dangerous mercury? World over, the
procedure is that the manufacturer is responsible for collection. There, in the contract
with the Government, by which the Government purchases or the manner in which the
local bodies purchase, the contract requires mandatory procedure for the manufacturer
to receive it back and dispose it of scientifically. Is the Government unaware of all
this?

SHRI PRAKASH JAVADEKAR : The Government is not unaware of this. I really
want to seek your expert advice also. Mr. Tulsi, we have given those suggestions and
exactly what you are saying is what we provided in the e-waste rules. Please go into
those and give some more suggestions because we are providing extended producer’s
liability system. H EPR system ?ﬂﬂfﬁﬁ AR guH A EPR system H doiaer @l o)
responsibility Bt £ 3w ow fevuisra @t #f foriar) 81t 21 As per the Minamata

Convention, we are going ahead.

Sanction of special grant for development of backward regions

*78. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of PLANNING
be pleased to state:

{a) whether Government has received any representation requesting for sanction
of special grants to the backward areas in the State of Jharkhand, under Backward
areas development Scheme, 1if so, the details thereof; and



